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Part - Heard
Crimnal Appeal Nos.149-150 of 2002

Sinon & Os. Appel | ant (s)
VERSUS

State of Karnataka Respondent ( s)
(Wth appln.(s) for permission to place addl. documents on
record and exenption fromfiling OT.)

Date : 16/12/ 2003 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE Y. K. SABHARWAL
HON BLE MR JUSTI CE B. N. AGRAVWAL

For Appellant (s)M. Colin CGonsal ves, Adv.
M. John Vincent, Adv.

M. P. Ramesh Kumar, Adv.

Ms. Aparna Bhat, Adv.

For Respondent (s)M. Sudhir Walia, Adv.
M. Anil K Mshra, Adv.
M. Sanjay R Hegde, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

M . Gonsal ves, |earned counsel for the appellants, comenced his argunents at 10.30 a.m and co
ncluded at 11.130 a.m Thereafter, M.Sudhir Walia, |earned counsel for the State, made his s
ubmi ssions upto 12.10 p. m

Heari ng concl uded.

Judgment reserved.

(N.  Annapur na) (S. Thapar) (V. P. Tyagi)
Court Master PS to Registrar Court Master
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